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their produce In the market. The prices
again rose andthroughout the yearthe prices
have been ruling between Rs. 310/- andRs.
375/- per quintal. Therefore, the expecta-
tions of the farmers are forthe prices ranging
between this range.

MR. SPEAKER: You make avery short
statement. You are reading.

[Trans/ation]

SHRI HARCHAND SINGH: Mr.
Speaker, Sir, there is agreattumoilin Punjab,
people are in great drfficulty. After putting in
hard labour they have produced wheat but
the hon. Minister or Agriculture has fixed the
procurement price of wheat at Rs. 250/- per
quintal it should be increased to Rs. 350/
per quintal. Yesterday, several thousand
people from Punjab had come here. There-
fore, | urge you to pay attentiontoit. -~

SHRI SANTOSH KUAMR GANGWAR
(Bareilly): Mr. Speaker, Sir, | amvery thank-
ful1o you. | would like to draw your attention
to the fact that a firm took Rs. 100/- crores
from two nationalised bank for one and the
same purpose though ithad no goodwill, Sir,
the Vijaya Bank and the Indian
Bank......(Interruptions)

|Engiish)

MR. SPEAKER: | am not allowing this
kind of a thing.

(Interruptions)

MR. SPEKAER: This is not a court.
Please take your seat now. Not like this.

SHRI G.M.C. BALAYOGI (Amalapu-
ram): In my constituency, nearly two lakh
fisherman are facing lot of social and eco-
nomic problems in their dally walks of life.
Even afferindependence also, this commu-
nity has not been provided the minimum
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requirements like drinking water, roads,

- hospitals, educationtotheir children etc. and

also small pucca houses even though the
Govenment Is earning crores of rupees
through their profession and is getting good
foreign exchange. The Govemment of
Andhra Pradesh has recommended unani-
mously that the fishermen and washerman
communities be included inthe list of Sched-
uled Tribes.

The matter was also represented by me
and other important leaders of theircommu-
nities and also the other Members of Parlla-
ment in the House, and also to the Prime
Minister. So far the Governmen! has not
taken any initiative and actlon forinclusion of
their castes In the list of Scheduled Tribes.

Hence | urge upon the Government,
through the Hon. Speaker, to take immedi-
ate and necessary steps for implementing
their requests.

DR. K.D.JESWANI (Kheda): In the last
Parliament session while talking on the law
and order situation in the country | had
brought to the attention of the House the
deteriorating situation In Gujarat and Par-
ticularly In Gujarat being a border area
where Pakistanl infiltrating and smuggling
on the sea coast are rampant during those
days.

Subsequently, may be because ol that,
just in the last month the hon. Minister for
Home Affairs visited that area and he also
poscd ot of cries about the whole affair. Just
immediates after his visit, on 23.2.92 there
was a very big mishap when a notorious
smuggler Shri Harun was arrested under a
smuggling offence near Khanodia near
Jamnagar by the Custom offices, and was
being brought to Jamnagar...... (Interrup-
tions)

MR, SPEAKER: Why do you notwrite to
the Minister? This is a matter which should



